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D.D.A. Flats

4623. SHRI V. TULSI RAM: Will
the Minister of WORKS AND HOUS
ING AND SUPPLY AND REHABI
LITATION be pleased to state:

(a) whether it is a fact that people 
registered with the D.D.A. as early 
as 1969 t0 1971 have not yet been al
lotted flats;

(b) if so, what are the month-wise 
year-wise figures of the registrants 
with dates of deposit payment for 
these years who are yet on the active 
register of D.D.A.;

(c) how does D.D.A. justify the re
tention of arbitrary number of flats, 

?in colonies meant for the general pub
lic, for staff accommodation on subsi-j 
dised rental basis as has been done in

tat R cgn . (1969-70) . 

a n d  R cgn. (1970— 72)

(c) Diversion for staff quarters is 
s resorted to when it is necessary to 
meet the staff requirements of DDA. 
However so far the DDA has divert
ed only 498 flats out of 33115 allotted

Name of Scheme

the recent allotments ^  Munirka in 
addition to the preferential allotment 
of 5 per cent of flats for ownership 
to DDA staff; and

(d) what is the total number of 
flats category-wise and locality-wise 
that DDA has thus retained to-date for 
its staff accommodation in colonies 
meant for general public, despite DDA 
having staff quarters in the colonies 
earmarked for the purpose?

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE
HABILITATION (SHRI SIKANDAR 
BAKHT): (a) Yes, Sir.

(b) It is presumed that the Hon’ble 
Member desires to know the details 
relating to 1969—71. The year-wise 
details are as under:—

M IG  LICJ J a m a /C S P  T im ;)

4*j 8 220 172 ft20

M31 752 228 2411

>859 97a 4 ° °  3S3»

by them so far. In Munirka 20 MIG 
flats and 10 LIG flats were converted 
as staff quarters out of 252 MIG flats 
and 143 LIG flats allotted in that lot.

(d) The details are as under:—

MICJ L I f i  J a n ta  T o ta l

Safdarjung . 156 156

Lawrence Road , 198 198

Pankha Road . . . . 4« 48

10 30

<i4 64

. . 2

380 498




